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;Paper Currenty (Fwtke
Amendment)

. ACT No. XXVI or 1919,

[PASSED BY THE INDIAN LEGISLATIVE COUNCIL.]

(Recewed the assent of ‘the Govérnor Gfmeml on tﬁe 241%
September, 1.919)

An Act further to amend the Indian Paper
Currency (Amendment) Act, 1917, and to

amend the Indian Paper Ourrency Act
1918.

WHEREAS 1t is exped1ent further to amend the' o

Indian Paper Currency (Amendment) Act, 1917, xix. of 1017,
and to amend the Indian ‘Paper Currency. Act 1918 3 xm of 191s
It is hereby enacted as follows :— ‘

'_lfs_m title, 1. This ‘Act may be' called the Indmn Paper
- Currency (Further Amendment) Act, 1919.

‘-%mentri_me;t_ 2, In section 2 of the Indian Paper Currenc s
ReaxiXer (Amendment) Act, 1917, for the words © 6ight XIX of 1917
e, hundred millions” the words ““ one thousand m1lhons ”

: shall’ be substituted. R o
Amentment 3. (1) In the title of the Indian Paper Curreney R

:ﬁ;’;;:;mle Act, 1918, (hereinafter referred to as the said Act) X111 of 1918
ActXIITof  for the word # pilver ”’ the words ¢ gold and silver’

1618, -shall be substituted. - =«
(2) In the preamble to the said Aet——-

(¢) the words owing to the present waz ” _ shall
. be omitted ; and = - :

(44) . for the word silver’’ the words ¢ gold and
, silver ”’ shall be substituted.
Substitution -~ 4, For section 2 of the said Aect the followmg

: _-_}’ﬁ;‘ggﬁfﬁ"?" section shall be substltuted namely :—

-_.-_lA;ltXIIIof L
Dofinitions, . o 2. In this Act the words gold *> and * s1lver”

: mean respectively gold and silver coin or gold and -
- silver bulhon.’{

5. In



11 of 1919
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5 In section 8 of the said Act for the ‘word
“ silver " in both places where it occurs, the words
“gold or silver ” shall be substituted, -~ = = .

‘6. The Indian Paper Ourrency (Amendment) Act,
1919, is hereby repealed.

Amendment
of section 3,
Act XIIT of
1918

Repeal of Aet
1I of 1919.




